
 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 1373/2024 

 

 

IN THE MATTER OF:  

News Item titled "How sand miners laid road across Yamuna between Delhi and 

Ghaziabad" appearing in the Times of India dated 30.11.2024 

 

I N D E X 

Sl. No. Particulars Pg. No. 

1. SUBMISSION BY RESPONDENT NO. 7- SDM 

(ALIPUR) IN COMPLIANCE OF ORDER DATED 

30.04.2025 

1-5 

2. Annexure-I: (Colly) Copies of the Kalandras 

submitted by the Police Authorities to SDM in the 

previous years 

6-30 

3. Annexure-II: Copy of the letter dated 16.07.2024 sent 

to District Magistrate, Bhagat, UP 

31 

4. Annexure-III: (Colly) Copies of the letter dated 

16.08.2024 sent to the ACP and letters dated 

02.09.2024 & 04.01.2025 Sent to the SHO concerned 

32-34 

5. Annexure-IV: Copy of the letter dated 02.09.2024 sent 

to I&FC Department 

35 

6. Annexure-V: (Colly) Copies of the letter dated 

02.09.2024 & 04.01.2025 sent to BDO (North) 

36-37 

7. Annexure-VI: Copy of the field inspection report 

dated 02.06.2024 

38 

 

FILED BY: 

 

 

 

NEW DELHI                                                         JYOTI MENDIRATTA 

DATED: 22.07.2025                              Advocate for the Govt. of NCT of Delhi 

Ph: 9811136141 

jmalawoffices@gmail.com 
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